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knows all h bungling. gion. 
(Interruptions) 

SHR VlSHW ATH PRATAP 
SI GH : Th pot sa les afe a 

d r: 

1977"78 
1978-79 
1979..80 
1980-8 
1981 -82 

37 .32 lakh 
61 .3 lakhs 
50 .81 lakhs 
131 .g8 lakh 
56.00 lakhs 

The e ar the figures for spot 
sale . ha been mentioned just 
now tha t it i Dot for sal s only but 
it i for opening of mark ts which 
ar 8til no open to u, So, th re 
i an investment for promo ion and 
th rial 0 angl of making contacts 
with various parti s where the trade 
fair ar opened. 0, th con equence 
canno b concretis d in one year or 
ov rap riod of tim . 

M . PEAK. R : H wants only 
a cat gori 1 compa i -h w much 
wa ac llyex cuted.lfth s figures 
are wit you, you rna y pI a iv 
oth rwi you can end the~. 

HR VISHWANATH RATAP 
"INGH ; I ha v . iv n figures of 
wha t wa s sold on th sp t or ? g~ inst 
he bo ki how much sCll s hay 
oner ti d. Tha is not over a eriod 

of time. Whether it m tur d, we 
do ot haVi such a monitoring a 
y . What ver information w have 
her , VI ha v giv n 

188. 
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(s;) ~ FIT I err \m ~ c:flT «r.u Cft!T 
~qi~.~~ mrr~? 

THE MY 1ST R OF OM .. 
MERCE EP T· 
MENT OF LY ( IVI H .. 
WANATH PRATAP INGH) : (a) 
Yes, Sir. 

(b) ~rd (c). B? rot" · ric i b ing 
import d by USSR. J1 -basma ti 
rice i not being import d as no 
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r ir m n t r i w. indi ( l d 
whiI fi. li jn th J 1 ad PI( n 
~.r I 3. 

(d) 0, ire 

(e) 0 not hriS("'. 

HPRA P 
xport in rice so 

frr a nOl1-b.:: snlatj is concerned, it:; 
tot~ lly cal ali<; d (lJ d i done th 'ou h 
F 1. 

f mini mum price 

\TYE DRA f\RAIN 
Whil· de:tlirg ,,,it;" the 

S cia1ist conn tri lik th U R 
you arc permitting plivC't p:--.rtie 
to xport rief'. Is it 1 ot a fa t that 
th re ar com h in th;: t in th £' me 
of B'" m~ti il ~ rior quaE ty rice h'" s 
b n xpor ted to R u w ? I \\'ould 
a 1 0 like t know wh th r th T . is 
ar.y arr~ng('m nt for insp tirg th(' 
quality f ric a t the port ? 

HRI I IfWA ATH PR TAP 
SINGH : Ther is rrar .. gelnen t f 
insp ction. Th Agl icultural M;\.l kc-
ting Advi er) G. '. (IncH) Ltd. 
Tiler oeutic Ch mic' I Research 
C rpora tion, Bombay, Go-Chemica 1 
L~boratories (P) Ltd., try to m2.ke 
a ch('ck of qu?.li ty. The oth r question 
w s about complaints . ... 

SIIRI A1Y NDRA 
SINHA : Which p nrti 
permitt d to export ? 

SHRI VISHWAN TH PRA ·AP 
. SI G : W didt c ivc a campI int 

aboutc nsi nm nts ag;:'.instthep ivate 
p1.rti sornotb ingupt the sta di.:rd. 
Tha t was checked by the customs 
<.'-nd i that con ignmcnt w~s f 50 
t nn only, Action has be n . ta k n 

AN HON. MEMB R 
c II w d this 0 i g ni n t t 

HRI VI HWANATH PRATAP 
I GH : I want to mc!k it cleaJ 

that it did not lea¥e th shor of 
he country. 0, it i rl.ot corre t 
o say it was export d. It wc.!. 'u t 

checked and detected. 

HRI XAVIER ARAKAL : Mr. 
Sphk r , Sir, my question is whil 
fin lising the trz de plClr. for 1 ~)83 or 
for every year, it is propos d th~ t 
a few crores ofruppes. worth f g cds 
ar expo t d to U.S.S.R . My ques-
tion is what r the f? ctors or f r 
for determinu g goods to be xport d 
t U.S.S.R. ? For ex"mpl , chew 
nuts used to be the mzdn xportir g 
item to that cOWltry. N w, it h~s 
been stopped. Therefore, 35,00 fll).· 
ployces (re affect d by this. \Vha t 
~ .. rc the £'1ctors or for s fi r det r .. 
mining goods to be xportcd to this 
coun try a dhow r .d to wha t 
ext n t we have the righ t to se tha t 
th se ar the goods which are r v, il .. 
a ble in our coun try and re2dy fi r 
xport ? You ar not buying th se 

the gs " 11 of a sudden. But the ex .. 
port ' of cashews h"'s n topp d 
suddenly. Th rcfore, I would like 
to g t a specific answe'r to thi qu s-
tior}. 

SHRI VISHWANATH PRATAP 
SINGH: Sir, I can quite "' pprc iate 
the concernof the hon. Minist r .... 

AN HON. MEMBER : Is he 
a Minister? 

SHRIVISHWANATHPR TAP 
SINGH: All ar potential. Ware 
r ally the M mbers ! 

I appreciate the concern f the 
hon. M mb r a bout the cash . 
port from Kerala. It is true tha t a 
very larg numb r f work rs 'n 
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er la depend on his ~xpor of ~ ,. 
ews. So far as the principles t t 

rn th trade plan re COl.cer ed,t 
a priciple of mutual ben~fit a~d ~ t 
' he princlpl n whlch It 18 

ecided, S vi t Ru siG\ ha b en 
indica ting tha t due to cer in 
problem intheir economy-perhaps 
luxury 'oods like cashews-they are ,,-
in so ne difficulty in pur hasing 

e e i terns. However, the ST,C is 
w rking fforts to IDh k · -- les in other 

untries and it h~,s been able to 
negotiate a contract of one Ie kh ton-
nes with ing:.-.pore. Alld to h Ip the 
industry to tide over the difficulty 
wei .. realso orting outwi th the Finance 

. istry to give cr dit and other 
&'cilities .for the liquidity of the 
Xpofters. (IrtterruptioIlJ.) 

SHRI CHINTAMANI PANI· 
GRAHl: The Soviet Ul ," on has its 
own trading agenci s and we have 
aI 0 our State trading agel1cies. 'May 
I know fr TIl the hon. Mir·ister how 
he Governlnen t could decid tha t 

1 on-Basnla ti ri 'e 'which bri gs lessel' 
pric<: to be d alt by S.T.C. f' nd Ba . 
mati rice which gets more price to 'he 
handed over to the private agencie ? 
How thi decision was t?ken by the 
Gov rnlneh t ? We would like to 
know the policy decision . 

HRI VI HWANATH PRATAP 
I G :. ir, non-Ba sma ti rice 'is 

canal ised thr )ugh, F.G.I. t'tc and no 
pr'vatetradcrsexport ditin 1982-83' 

bout Basma ti ric it is on Op n 
General Lic .JJce and it is ubject to 
quality control and in p ction. There 
• a mininlulu price fixed, i.e. at Rs. 
6,000 below which no expor t r can 
export. So, while we have lnaintained 
ero -checks Over it! at the sam time, 
drive ofth privateinitiatjve a lso .... 
(Inte7'1uptions. ) 

HRI CHI TAMAN I PANI-
G ARt: ir, you hay list 11 d to 
myqu tion. I hop lh hon. Minister 

t have list ned to it. My qucstibn 
wa howthatcomrnoditywhich bring~ 
I er pricc i canaH d through the 

I and C and ~he commodity 
hich brin smoreprice oe toprivate 

? That i my question. 

HRI VI HWANATH PRA .. 
:AP S G : It i n t a qu sf n 

of price. It i als a q tion 0 
large consumption of ri e by p opl 
her. Non-basmati rice is an item 
of larg onsUlnption by peopl 
here. 0, w . want trict r con ... 
trol on it. Therefore, it i.. ca a~ 
lised. 

HRI CI I TA~f I PA I~ 
GRAHL: Why . hould export of 
basmati rice be put und r GL? 

HRI \ ' 1 H'''' A 1 TH PRA-
TAP SIN H: If 'ou tak th ratio 
of total production of rice ba mati 
forms a very sHu:dl p, rt of produ -
tion. If ther is c )nc l'n as if e 
are exporting a large quantity, 
may inform the (U~C that out of 
53.9 million tonnes of total produ-
tion of rice, th total export last 
year wa' 3-44· luil1ion tonn .s of non-
basmati rice and 2.52 Inillion t nn 
of ba mati rice. ,'0 it i a ry 
small fl.-action or th' total 1 roduc-
tion. 

SHRI RA.T \ JSI TH RAJ A: 
I want to put a PCI linent question 
to the hon. M 11 1 istcr. large-seal '. 
n1al~practic(' is going OIl as far 
as the export of rief' to So\'irt Union 
is concerned and that is v ry Inuch 
prevalent. When an ord r i for 
basmati rice, a rnal ri is xported 
and the price difTrrrnce, ·what v r 
the amount it conle' to, goes to the 
coffers of either private parties who 
are connect d with high r echelons 
or goes to ..... particular political party. 
This a widespread impr sion in the 
country. It is the duty of the hon. 
Minister to dispel it. Will the hon. 
Minister take n cessary steps to 
stop this mal-practi e if it is ther 
in existence and why not canalise 
it ~nd why allow privr.te pArties to 
export it so that no amount go 
to any political party whatsoever ? 

HRI V SHWANATH PRA .. 
TAP IN'GH: Government cannot 
act on an impressi<in. But if there 
is any such instance, we have act d 
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h v 5h wn i. If h 
er knows of any other 

\vill act on it. 

HRI BHUBANE W R BHU .. 
: May I know wh ther th 
v rnment of India is interested 

In xp rt or in politic ? 

ci • • s rOl·:p S c oers a t L e 
Air Terminal 

*J ~4. 'HRI p, AMGYAL 
\Vill th Mini ter of TOURI M 

.. D Cl\ IL A VIA 10.. be pleased 
to tat 

(a) hethpr it i a fact that the 
pa engel's at the Leh air terminal 
hut hav t wail for the Right for 
hour t g ther und r arctic cold 
c ndition in vie'w of non-existence 
f hating adequate furniture and 

oth r rninin111Hl rrquir m nts ; 

(h) wh the}" 1t is ah ) a i~l('t .. that 
the di 'pute b tw en th Indian Air-
lin s and the ire torat -: Ceneral 
of .ivil \viati 11 h(' re ulted in 
v ry PO) nlaint nance of the air 
termln I hut: and 

( ) 'whether h pro po. s t p J 
a sh rt visit to L h to p r onally 
the difficulti b iug fae d by th 
passeng rs nd solve th di }Jute a. 
well as th pro bi ms and if not, the 
r a ons ther of ? 

EROF TEOF 
HE MI I Y 0 TOURISM 

AND IVIL AVIATIO (SHRI 
HUR HEED ALAM KHAN) : 

(a) Th passengers at th Leh Air-
port have sometimes to wait on accoun 
of inclement w ather. Th furniture 
and h tin arran Inent w r in-
ad quat in th temporary tructur 
t 2.. en r m Air F rc· he new 
t rmin~.l building t!lld r cons-
truction will b adequatelyequipp d. 
In the meanwhil ,arrang ments hay 
been mad to improve ~ th sea ting 
nd h a ing fa illtie . 
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(b) 0, ire Ther · no dis ut 
etween th two organi ations. 

(c) At present there i nO plan 
to vi it Leh. 

HRI P. NAMGY L : In r ply 
to the question, the hon. Minister 
has stated that "arrangement hav 
been made to improv th atin 
(l.,d hf'n ting fetc'liti s '. ut '\0 f::. r. 
as I know, there are no surh racilitir.~ 
cxisti 19 . . n ca e sue fad itic h ve 
heen provid d, I would lik to know 
when these facilities have be 11 provi ed 
and, if at all any hating facility ha 
been provid d, how n111ch I'u 1, lik 
fire\\'ood and hard coke, tc. ha, be n 
provided for the p urp . e. 

SHRI KHURSHE D AL M 
KHAN : I ntirely agree with the 
Hon. l\1embcr that then" has been 
~ ome difficulty about rtain arr-
angements because the fuel . hortag 
has been. th main probknl. 

HRI P. NAMGY L : In reply 
to another question in 198 I -82, th , 
then Hon. Minister for Cjvil Avia-
tion a sured this Hous that at Leh 
new terminal building \'\1" )uld b! 
C Inpleted by the end of 1982 but 
so far n progress has b co n nlad in 
this regard. I would like to know by 
\oVhich date this building would be 
ompleted. 

At the arne time th Hon 'bJ :. 
Minist r stated that there was n plan 
to visit Leb. In view of this, I r qu st 
the Hon. . Minister just to s e or 
himself the condition of the old 
terminal building and also to find 
out what are the difficultie in com-
pleting the construction of the new 
terminal building by paying a short 
visit to Leh. If the Hon.Minister 0 
by the morning flight by I I o'Clock 
he can be back in D lhi. I would 
like to know if the Hon. Minister 
could make such a visit to Le h. ? 

SHRI KHURSHEED A LAM 
KHAN : I am aware of the assu ranee 
giv n by y predece . t .u '\ th 




